
DISTRICT WISE INFORMATION ABOUT THE DETAILS OF THE CRIMINAL CASES PENDING IN THE STATE OF UTTARAKHAND AGAINST 
(SITTING/FORMER) ELECTED MEMBERS OF THE PARLIAMENT AND LEGISLATIVE ASSEMBLIES (AS ON 25.10.2024) 

 
SL.NO. 

NAME OF THE 
DISTRICT 

DETAILS OF PENDING CASES ( CASE NO., 
NAME OF PARTIES ETC) 

YEAR OF FILING 
OF CASE 

STAGE OF PROCEEDING REMARKS 

1 ALMORA NIL NIL NIL  

2 BAGESHWAR NIL NIL NIL  

3 CHAMOLI NIL NIL NIL  

4 CHAMPAWAT NIL NIL NIL  

5 

DEHRADUN 

CRL.CASE NO.296/2021 
CBI VS. R.K. CHAMOLI & ORS. 

2021 PROSECUTION EVIDENCE  

6 STATE CASE NO. 2208/2019  
STATE VS UMESH KUMAR SHARMA  & ORS. 

2019 STAYED BY APPELLATE COURT IN CRL. 
REVISION NO. 226/2024 DATED 02.09.2024 

 

7 STATE CASE NO. 2618/2021  
STATE VS PRITAM SINGH &  ORS. 

2021 APPEARANCE  

8 COMPLAINT CASE NO. 6758/2021  
MAHESH NEGI VS. PREETI BISHT 

2021 FOR STATEMENT U/S 202 CRPC  

9 HARIDWAR NIL  NIL  NIL  

10 

NAINITAL 

CASE NO.3046/2022 
STATE Vs. RAM SINGH KAIDA  & ORS. 

2022 STATEMENT 
313 Cr.PC 

 

11 CASE NO.3051/2022  
STATE THROUGH SI MAHESH RAM 

VISHWAKARMA Vs. RAM SINGH KAIDA & ORS. 

2022 STATEMENT 
313 Cr.PC 

 

12 CRL. CASE NO. 3451/2022  
STATE VS. MOHAN SINGH BISHT  

2022 APPEARANCE OF ACCUSED  

13 CRL. CASE NO. 3452/2022  
STATE VS. MOHAN SINGH BISHT  

2022 APPEARANCE OF ACCUSED  

14 CRL. CASE NO. 1222/2021 
STATE VS. RANJEET RAWAT & ORS. 

2021 ARGUMENT  



15 PAURI GARHWAL NIL  NIL  NIL  

16 PITHORAGARH CRL. CASE NO. 24/2022 
STATE OF UTTARAKHAND VS. HARISH DHAMI 

& ANR. 

2022 PROSECUTION EVIDENCE  

17 RUDRAPRAYAG NIL  NIL  NIL  

18 TEHRI NIL  NIL  NIL  

19 

U.S.NAGAR 

CRL. CASE NO. 3012/2023 
STATE VS. SHIV KUMAR ARORA  

2023 APPEARANCE  

20 CRL. CASE NO. 12473/2013 
STATE VS. YASHPAL GHAI, SHIV KUMAR ARORA 

& ORS. 

2013 HEARING  

21 CRL. CASE NO. 1093/2023 
STATE VS. SHIV KUMAR ARORA  

2023 APPEARANCE  

22 CRL. CASE NO. 2798/2014 
STATE VS. AADESH SINGH CHAUHAN  & ANR. 

2014 PROCEEDNG STAYED BY THE HON’BLE HIGH 
COURT IN C-482 NO.645/2020 ORDER DATED 

21.10.2020 

 

23 CRL. CASE NO. 162/2023 
STATE VS. AADESH SINGH CHAUHAN & ORS. 

2023 CHARGE  

24 CRL. CASE NO. 164/2023 
STATE VS. AADESH SINGH CHAUHAN  & ORS. 

2023 APPEARANCE  

25 UTTARKASHI NIL  NIL NIL  

 

                     SD/- 

                                                                                                                                                                                                                                    (L.S. RAWAT) 

               (Dy. Registrar, Admin.B) 

 


